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(b) the total amount of money 
•pent and the number of participants, 
both boys and girls?

The Minister ef Education (Dr. K. L. 
Shrimali); (a) and (b). The informa
tion is being collected and will be 
placed on the Table of the House.

Judges for Punjab High Court

/  Shri A. K. Gopalan:
Z114 \  Shri Warior:
Will the Minister of Home Affairs 

be pleased to state:

(a) whether it is a fact that four 
additional Judges were sanctioned for 
the Punjab High Court last year to 
clear off the arrears of work;

(b) whether the appointments have 
been effected;

(c) if so, the names of the Judges 
so appointed; and

(d) the number of cases pending 
disposal before the appointments and 
the number of cases pending now 
after the appointments?

The Minister .of Home . Affairs 
(Pandit O. B. Pant): (a) Yes.

(b) and (c). Two temporary posts 
of Additional Judges have been filled 
by the appointment of Justices R. P. 
Khosla and A. N. Grover. Proposals 
for filling the remaining two posts are 
under consideration.

(d) The Information is being collec
ted and will be laid on the Table of 
the Lok Sabha.
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Removal of Untouchabillty

2110. Shri Siddlah: Will the Min
ister of Home Affairs be pleased to* 
state:

(a) the amount allotted to the Cen
tral Social Welfare Board by the Min
istry of Home Affairs for removal o f 
untouchability for the years 1956-57,
1957-58, 1958-59; and

(b) whether a copy of the progress- 
report for the years 1956-57 and 1957- 
58 will be placed on the Table?

The Deputy Minister of Home Affairs' 
(Shrimati Alva): (a) Rs. 23,380 were 
allotted to the Central 'Social Welfare 
Board for this purpose during 1956-57 
and Rs. 2,000 during 1957-58. For the 
year 1958-59, no proposals have so far 
been received from tne Board.

(b) The Central Social Welfare 
Board have not yet received progresr 
reports for these years from all the 
organisations to which they disbursed 
this grant. A copy of the progress 
reports will be laid on the Table ot 
the House as soon as received.

Technical Education in Mysore

2117. Shri Siddlah: Will the Minis
ter of Scientific Research and Cultural' 
Affairs be pleased to state:

fa) the amount sanctioned to Mysore- 
State for the expansion of technical 
education during the years !956-57 
and 1957-58; and

(b) the amount utilised so far?
The Minister of Scientific Research, 

and Cultural Affairs (Shri Humayun 
Kabir): (a) Grant: Rs. 10*594 lakhs; 
Interest-free Loans; Rs. 2:25 lakhs.




